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ITEM NO.701               COURT NO.1               SECTION II-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Criminal Appeal No.451/2019

SITA SOREN                                         Appellant(s)

                                VERSUS

UNION OF INDIA                                     Respondent(s)

(With APPLN.(s) FOR INTERVENTION/IMPLEADMENT)

 
Date : 05-10-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE M.M. SUNDRESH
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE MANOJ MISRA

Mr. Paramjit Singh Patwalia, Sr. Adv. (Amicus)
                   Ms. Harshika Verma, Adv.
                   Mr. Dipanshu Krishnan, Adv.
                   Mr. Gauravjit Singh Patwalia, Adv.
                   Mr. Manan Daga, Adv.
                   Ms. Samradhi Srivastava, Adv.
                   Mr. Gaurav Agrawal, AOR

For Appellant(s) Mr. Raju Ramachandran, Sr. Adv.
                   Mr. Kaushik Laik, AOR
                   Mr. Vivek Singh, Adv.
                   Mr. Ashay Kaushik, Adv.
                   Mr. M.V. Mukunda, Adv.

Page 1 of 4



Crl.A.451/2019

                   Mr. Shashank Tiwari, Adv.
                   Mr. Rahul Arya, Adv.
                   Mr. Pratap Shankar, Adv.
                   Ms. Devyani Gupta, Adv.
                   Ms. Tanvi Anand, Adv.
                                      
For Respondent(s) Mr. R Venkataramani, Attorney General for India
UOI                Mr. Tushar Mehta, Solicitor General
                   Mr. K M Nataraj, A.S.G.
                   Mr. K Parmeshwar, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Ms. Chinmayee Chandra, Adv.
                   Mr. Udai Khanna, Adv.
                   Mr. Akshay Amritanshu, Adv.
                   Mr. Ankur Talwar, Adv.
                   Mr. Anmol Chandan, Adv.
                   Mr. Anandh Venkataramani, Adv.
                   Mrs. Vijayalakshmi Venkataramani, Adv.
                   Mr. Vinayak Mehrotra, Adv.
                   Ms. Mansi Sood, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Sonali Jain, Adv.
                   Mr. Abhishek Kumar Pandey, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Kartikey Aggarwal, Adv.
                   Mr. Arvind Kumar Sharma, AOR 

Intervenors/Impleadors

IA 193363/2023 Mr. Gopal Sankaranarayan, Sr. Adv.
                  Mr. Ashwini Kumar Upadhyay, Adv.
                   Mr. Ashwani Kumar Dubey, AOR
                   Mr. Vishal Sinha, Adv.
                   Ms. Jhanvi Dubey, Adv.
                   Ms. Tanya Shrivastava, Adv.
                   Ms. Aditi Gupta, Adv.
                   Ms. Trisha Chandran, Adv.
                   Mr. Vaibhav Tiwari, Adv.
                   Mr. Rishabh Shukla, Adv. 

IA 201690/2023 Mr. Vijay Hansaria, Sr. Adv.
                   Ms. Sneha Kalita, AOR
                   Ms. Kavya Jhawar, Adv.
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                   Ms. Jessy Kurian, Adv.
                   Mr. K.S.Bhati, Adv.
                   Ms. SR. Leona, Adv.
                   Ms. Shilpa Bagade, Adv.
                   Ms. Joyshree Barman, Adv.
                   Mr. Shubham Singhal, Adv.                 
                   
IA 202582/2023     Mr. Abhimanyu Bhandari, Adv.
                   Ms. Rooh-e-hina Dua, AOR
                   Mr. Arav Pandit, Adv.
                   Mr. Harshit Khanduja, Adv.
                   Ms. Dhanakshi Gandhi, Adv.
                   Mr. Sahib Kochhar, Adv.
                   Ms. Shreya Arora, Adv.
                   Mr. Randeep Sachdeva, Adv.

IA 189969/2023 Dr. Vivek Sharma, AOR           
                                      
IA 203106/2023     Mr. K.V. Dhananjay, Adv.
     Mr. A Velan, AOR
                   Mr. Pawan Shyam, Adv.
                   Ms. Navpreet Kaur, Adv.
                   Mr. Sushant VA, Adv.
                   Mr. Ojaswi, Adv.
                   Mr. Dheeraj SJ, Adv.
                   Mr. Mritunjay Pathak, Adv.
                   Mr. Sachin S, Adv.
                                      
IA 58532/2019      Mr. Anand Nandan, Adv.
                   Mr. Amit Pawan, AOR
                   Mr. Aakash, Adv.
                   Mr. Zubair, Adv.
                   Mr. Vikash, Adv.
                   Dr. Dhruv Mishra, Adv.
                   Mr. Mohd Faiz, Adv.
                   Ms. Shivangi, Adv.
                   
CrlMP 21245/2014  Mr. Rameshwar Prasad Goyal, AOR
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UPON hearing the counsel the Court made the following
                              O R D E R

1 We have heard Mr Raju Ramachandran, senior counsel appearing on behalf of

the  appellant,  Mr  P  S  Patwalia,  amicus  curiae,  Mr  Gopal  Sankaranarayanan,

senior  counsel,  Mr  Vijay  Hansaria,  senior  counsel,  Ms  Sneha Kalita,  Dr  Vivek

Sharma,  Mr  Abhimanyu  Bhandari,  Ms  Kavya  Jhawar,  counsel,  appearing  on

behalf  of  the  intervenor(s)/impleador(s)  and  Mr  R  Venkataramani,  Attorney

General for India and Mr Tushar Mehta, Solicitor General appearing on behalf of

the Union of India.

2 Arguments concluded.

3 Judgment reserved.

  (CHETAN KUMAR)                (SAROJ KUMARI GAUR)
   A.R.-cum-P.S.                    Assistant Registrar
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